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FHIAT AU T WRBAT-TA0SHOCT0-38/81-7-2024, T&Aid 09.02.2024 FT T3 TG0 H_eA

D BT B, o gRT 70 TAOSH0CI0 H =R #flowo 0-728/2023 In re:News item
appearing in Hindustan dated 30-11-2023 titled "Arsenic found in groundwater in 25 States,

fluoride in 27 States:Govt." H UIRd 3G &I 20-12-2023 & 3UTAH H Hefdid Hgeic<
(CYfSREd), TAoSH0d0, s et & U faid 30.12.2023 gRT Ut ey &1 Ja=id Afed
B Her PR UYT $d U JBA Fied, J0V0 e Pl FI-d HRH T H10 AT gRa
3T, 72 foeeh o T Response SIRIA B &7 R4 far mar g1

%@a faaRIeN=T 3flouo "o-728/2023 W UIRA 3R faHidh 20-12-2023 & UHTdl 3R
fi5ad 8-

".....5. Let following be impleaded as respondents:-

21. State of Uttar Pradesh (Lucknow) through Chief Secretary, 1st Floor, Room No. 110,
LalbahadurSastri Bhawan, Uttar Pradesh Secretariat, Lucknow-226001;

".....6. We may also notice at this stage that the problem of contamination of ground water due to
arsenic in the context of certain Districts of State of UP and some other States like Assam, Bihar,
Jharkhand, Karnataka, Punjab and West Bengal was considered by this Tribunal in O.A. No.
384/2019, Mrs. Sunita Pandey &Anr. vs. Union of India &Ors. & while disposing of the matter finally
vide judgment dated 01.02.2021, the Tribunal directed as under:-

“16. In view of the above, let further steps in the matter be taken by the concerned States
which may be monitored by the MoJS at the National level and by the Chief Secretaries of the
concerned States, particularly in West Bengal and Punjab. The Chief Secretary, UP _may sort out
inter-departmental responsibilities and ensure compliance with regard to dismantling of hand
pumps in arsenic 12 affected habitations, along with action on other recommendations of the
Oversight Committee. The CGWA, the CPCB and concerned State PCBs/PCCs may monitor water
quality in the affected areas and compile the relevant data and place on a common portal for future
reference and remedial action.

Due attention may be given to cover other geogenic contaminants like fluoride, nitrate and
other contaminants harmful to human and animal health as well as for irrigation. CPCB and
SPCBs/PCCs may give emphasis to remediate identified contaminated sites having potential threats
to groundwater contamination as directed vide order dated 29.01.2021 in OA No. 804/2018, Rajive
Narayan &Anr. vs. Union of India &Ors.

MolS may, in contaminated areas where there is geogenic contamination, explore possibility
of rain water harvesting systems for recharging and dilution of the contaminated water and also
avoiding excessive abstraction of groundwater, so that building of contaminants does not take
place.”

7. The issue raised in the present matter with regard to presence of arsenic and fluoride in ground
water in such large number of States and Districts is very serious and requires urgent preventive and
protective steps by all concerned authorities....."
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........ The Chief Secretary, UP_may sort out _inter-departmental responsibilities and ensure
compliance with regard to dismantling of hand pumps in arsenic 12 affected habitations, along
with action on other recommendations of the Oversight Committee. The CGWA, the CPCB and
concerned State PCBs/PCCs may monitor water quality in the affected areas and compile the
relevant data and place on a common portal for future reference and remedial action.

Due attention may be given to cover other geogenic contaminants like fluoride, nitrate
and other contaminants harmful to human and animal health as well as for irrigation. CPCB
and SPCBs/PCCs may give emphasis to remediate identified contaminated sites having
potential threats to groundwater contamination.......
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